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Labour Incentive SchemPs in Public 
Sector Undertakinrs 

•9H { Shri Morark•: 
• Shrl Pramathanath Ban-rJte: 

Will the Minister of Commerce and 
Jndustry be pleased to state: 

(11 l wh1•tlwr a team rif Rus;;ia 11 1·x-

perts have submitted a f(•port r!:'gard-
in& laoour mct·ntive schemes in pub-
lic sector undertakings; 

<b) wh;it an· their main recomml'll· 
dations; 

(c)whcth<·• Government have cunsi-
dcn•d them; and 

<dl if so, with what result? 

The Mtniat.er of lndaatr1 < Shrl 
Manabhal Shah): (a) Yes, Sir. Copies 
of the report an• placed in the Library 
of the House. 

(hl to (d). The report is under cnn-
111idt-ration. 

Heavy Encioeuin« Industrial 
Projects 

•1112. 8hri P. C. Borooah: Will thl' 
Minister of Commtroe and Industry 
be pleased t.o state: 

(al whrtht-r Japan has indicate'(! an 
lnt.i.>re!lt in extending co-operation and 
collaboration with India in Heavy 
Engineering Industrial Projects undN 
Third Five Year Plan; and 

(bl if so, in what industries and in 
what form and to what extent! 

The Minister or Industry <Shrl 
Manabhal 8bah): (a) and (bl. A 
Yen cl't'ldit equl\'alent to $80 million 
has rec:'(>ntly bern finalised from 
Japan. Tht' question of whkh projects 
ar~ to go forward against this crt>dit 
has not yet been settled. 

Debate 011 Sale of Randloom Cloth 

•9M. Shrt K.aUka Btntrh: Will tlw 
Minister of Commercie aad IDdntrJ 
be p\en!lt!d to 11lalt': 

(al whtther the scheme of rebate 
on saln of tiand'oom cloth is likt'IY 

to continue for some year!. wilhout 
any modification; 

(b) whether the reduction af rebate 
from siY. naya paise to five naya pa1s1.: 
has resulted in fall in the sa-ks o: 
handloom cloth; and 

(c) what are the other alternatives 
l)esides the scheine of rebatl~ under 
cons1der11.tion of Government to en 
courage sale~ of handloom doth'.' 

1'he Minl-ster or Commerce (Shn 
Kanunro>: (a) to (c). The scheme 
of r.-bate on sales of handloom clotn 
is likely to continue for some tune 
but the conditions attached to tne 
sci1l.:Jne and the ratf' may be modifkct 
f:·:1;r, tlml' to time as considered nc•ces-
aary. 

The reduction in the rate of reba!I· 
hus not affected the sales of handlooll1 
cloth. 

Schemes for g1vmg good finish tu 
handloom cloth, setting up salc:-s dc·-
pots, provision of mobile sales vans, 
and giving publicity throqh various 
media to popularise sales of handloom 
cloth have been in operaUon tor iOme 
time. Other measures recommendt'CI 
by the Working GToup (Study Team l 
appointed by the NIDC regarding mar-
keting of handloom fabrics have been 
ac-cepted by the Government in pr111-
c-lple. All such schemt>s will be exa-
mined on their meriu. 

bsue of Transfer and Sale Deeds to 
Dhplaced Person.• 

•1Mt. Sbrl Balraj Madbok: Will the 
MiniRler of RebabUltaUoa allll Mino-
rltJ' Affairs be pleased to state: 

<a) wheth"r it is a fact that transfer 
and sale deeds have not been issued 
to large number of displaced persons 
from Wt•st Pakistan who are allottees 
of Government-built property in spite 
of the fact that they have made full 
payment for the same in cash or in 
the form or claim bonds long ago: and 

(b) whether Government will pay 
to such displaced persons interest on 
the amount thus deposited by them 
for the intervenin1 period! 




